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FORM A
PunITc ANNoU]\cBMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution process for corporate persons) Regulations ,2016)

FOR THE ATTENTION OF THE CREDITORS OF AUTONEEDS (INDIA) PRIVATB
LIMITED

14. (a) Relevant Porms and" -
{FORMS;-Claim by

t'orm l]: Operational Creditor except workmen & employees.
I'orm C: Financial Creditors
torrn CA: financial Creditors in a crass
Forrn D: Workmen or Employee
I-orm L: Authorised flepresentative of workmen or employee
Form F: Creditors (other than flnancial creditors & Operational
Crod itors)

(b) Details of authorized representatives
are available at:

Name: Vinay Kumar Jairath
Registratio' No. : I BB I/rpA-002/rpN 00 1 69 lz0 r 7 -1 gA 0439
Interinr Resolution Professional
AUTONEEDS (INDIA) PRIVATE LIMITED

Date : I 1.01.2020
Place: Ncw Dclhi
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GH-13, FLAT NO. gt6, PASCHIM
VIHAR, NB,W DEI,HI-I 10087

Notice is hereby given that the National company Law Tribunal (New Delhi) C-vl hasordered the commencement of a corporate insolvency resolution process of theAIITONEEDS (TNDIA) PRIVATE LIMITED on z0J;.2019 (copy of order dated
20.12.20 | 9 received on 10.0 1.2020)

'l'he creditors of ATJTONEEDS (lNDlA) PRIVATE LIMITED, are hereby called upon rosubmit their claims with proof on or before 24th January, 2020 to the interim resolutionprofessional at the address mentioned against entry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. Allother creditors, operational Creditors, Workmen & Employee may submit the claims withproof in person, by post or by electronic means.

on of falsp or misleading proofs of claim shall attracl penalties.
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